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Title: Discussion on problems being faced by the unorganized labour in the country.

MR. DEPUTY-SPEAKER: Now, we shall take up Item No.17 — Discussion under Rule 193 on unorganized labour.
The time allotted is four hours. Now, Shri D.P. Yadav.
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“All the arterial roads of Delhi in MCD area should be strictly prohibited for the lining of cycle-rickshaws on the pattern
of NDMC and strict legal action should be taken by MCD under Municipal by-laws against the violator.”
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“The Central Government would give priority to take construction of cycle tracks and pedestrian paths in all cities under
the National Urban Renewal Mission (NURM) to enhance safety and thereby enhance use of non-motorized modes.”
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“Non-motorized modes are environment-friendly and have to be given their due share in the transport system of the city.
The problems being faced by them would have to be mitigated.”
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“The safety concern of cyclists and pedestrians have to be addressed by encouraging them.”
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It says:

“With increasing income level, non-motorised transport has lost its importance. Statistics show that share of bicycle mode
in Delhi has declined from 70 per cent in 1980 to 17 per cent in 1994, >
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MR. DEPUTY-SPEAKER: Please do not disturb. The hon. Member from your party is on his legs. Please listen to him,
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“Umbrella Legislation for the Workers in the Unorgaised Sector. Ministry of Labour. Government of India. National
Commission on Labour, 2002
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“Most of the workers in the unorganised sector do not get the benefits of the existing social security benefits. All the
workers who are not covered by the existing Social Security Laws like ESI Act, EPF and the Miscellaneous Provisions



Act, PGA and Maternity Benefit Act can be considered as part of the unorganized sector or for any reason, who do not get
the benefits of the Social Security Laws. Hence the new Legislation.”
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“For the effective protection of the rights of the unorganized sector workers and implementation of the provisions in this
regard, a statutory body “Unorganised Sector Workers’ Board” with substantial powers shall be set up. The Board shall be
a statutory executive authority deriving its powers from the Act.

Unorganised Workers’ Board is a comprehensive three-tier structure consisting of Union, State and the District
level Boards. The Board consists of various constituent elements and they are:”
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“The National Commission for Enterprises in unorganised sector, set up by the UPA Government in September 2004 with
Arjun Sen Gupta as Chairman, has presented its report on social security for unorganized workers on May 16, 2006 to the
Prime Minister.”
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“The contents of the report, however, demanded careful indepth scrutiny.”
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MR. DEPUTY-SPEAKER: Before I request the next hon. Member, I would like to make a submission here. Shri C. Kuppusami has
requsted that he wanted to take part in the discussion on this important issue but due to bad throat it is not possible for him to take part in
this discussion. So, he wants to lay his written speech on the Table of the House. As a special case, I allow him.

Shri Kuppusami can lay his speech on the Table of the House.

SHRI C. KUPPUSAMI (MADRAS NORTH): Mr. Deputy- Speaker, Sir, I thank you very much for giving me an opportunity on behalf
of my Party, DMK to participate in the Short Duration Discussion on the problems being faced by unorganized labour in the country. As
the House is well aware, labour community is the backbone of our Indian economy. Nowhere in the world you will find cheap labour,
committed labour and motivated labour.  Our country’s workforce comprises nearly 70 per cent in the unorganized segment, with the
entire farm sector falling under the informal category, while cottage industry, tiny industry and small scale industry also fall under the
unorganized sector. In other words, I would say that bulk of India’s workforce is unorganized in nature. Therefore, it is very much
necessary for the Government which is called a welfare state to provide coverage of social security schemes among economically and
socially vulnerable sections of the workforce. Under this category comes street vendors, rickshaw pullers, shoe polishers and hawkers.

Keeping in view a large number of workforce in the informal and unorganised sector, the Government of Tamil Nadu under the
leadership of Dr. Kalaingar have brought forward a progressive legislation for providing social security and welfare measures to those
workers. They have listed out various categories of workers numbering to 60, which are in the cottage industry, household industry like
coir work, mat work, laundry including washing of clothes, pappad preparations, commercial cooking, collection of forest products,
cashewnut processing, distribution of LPG cylinders, cycle rikshaw pullers, crackers industry, footwear industry, gold smith and silver
smith, handloom weaving and silk yarn weaving, Agarbathi Incense making, printing press, street vendors, kullad and pot makers,
workers employed in retail shops, domestic workers, sculpting works, handicraft workers, beedi workers, cigar workers, painters, video

and photographers electricians, carpenters, etc.

*The speech was laid on the Table

Under the scheme of the legislation, the unorganised workers employed in these categories can register themselves with the Tamil
Nadu Workers Social Security and Welfare Board to get various benefits available under the legislation. Insurance claim is given up to
Rs. One lakh in case of unfortunate accidental death; varying amount of compensation depending on the disability, Rs.15,000 grant is
given to next of kin in case of natural death of a registered worker.



Apart from compensation and grants given to the workers, grants are given to their children for their education. For example, an
amount of Rs.1000/- is given to girl child of a worker studying in the 10™ class.  Similarly, an amount of Rs.1500/- is given to a girl

child in her 12 class. For higher education also like graduation and technical studies, an amount ranging from Rs.1750 to Rs.6000 is
given to the children of these workers.

Sir, not only providing assistance in education, but our State Government has gone a step further to provide social security
measures and our leader, Dr. Kalaingar has become a friend, guide and philosopher and Santa Clause for the workers, as the Government
under his leadership is distributing colour TVs, LPG stoves, land pattas to poor people. Now, for the workers in the unorganised sector,
at the time of marriage, an amount of Rs.2000 is distributed to them for meeting part of expenses. Similarly, at the time of child birth,
Rs.6,000 is given to female worker for meeting the expenses and to compensate the loss of wages during that period. A very important
feature of this scheme is that our leader Dr. Kalaingar has exempted any fee for registration of a worker for this purpose. It means, any
eligible worker can get himself registered with the Labour Welfare Department without depositing any fee. Similarly, for renewal of
registration also, no fee is levied.

One more scheme has been brought to the welfare of these workers, namely those workers who are above 60 years and have
registered as a member under the scheme for more than 5 years would get a retirement ex-gratia amount of Rs.300/- for his life. So, this
is the first progressive State which has introduced pension for the workers in the unorganised sector, without collecting a single pie from
the worker.

These are all the progressive measures introduced for the first time in the country, for the welfare of workers in the unorganised
sector. In the age of globalisation and liberalisation, where workers are exploited, ignored and left to the mercy of God. where
outsourcing has become the order of the day, even regular workers are getting done through contract labour by unscrupulous employers,
this labour welfare legislation is a boon for these unfortunate workers.

I would therefore, urge upon the Hon’ble Labour Minister and the Central Government under the leadership of Dr.
Manmohan Singh and the UPA Chairperson, Thirumati Sonia Ammaiyar to take urgent measures to bring forward a similar type of
legislation before Parliament for implementing these welfare measures for the benefit of workers engaged in the unorganised sector in
various categories, throughout the country. The workers Facilitations centres should be set up at various places where there is
concentration of unorganised sector workers so that they would be given a forum, for addressing these grievances and to provide relief
and help. The Government alone cannot take care of such big chunk of labour force in the unorganised sector. Therefore, NGOs and
trade unions should be involved in these gigantic efforts.

With these words, I once again request the Central Government to bring forward urgent legislation on the pattern of Legislation
passed in the State of Tamil Nadu for the welfare of workers in the unorganised sector throughout the country.

15.13 hrs (Dr. Laxminarayan Pandey in the Chair)
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SHRI MADHUSUDAN MISTRY (SABARKANTHA): Thank you very much, Sir, for giving me this opportunity. I am quite privileged
to speak after a long time on the very subject for which I have devoted quite a number of years of my life. Before I start, let me just
divide my speech into two-three parts. First, [ will deal with the scenario and secondly I will mention about the state of the legislation
and its implementation and thirdly what the Government can do to ameliorate the plight of the millions and millions of the labours
working in the unorganized sector.

I am speaking on behalf of @frex #ogy, RFe den wAe § 21 B9 7.3 MAfFET v dad, S 30 30 & R @ieeH ¥, srev-arer
We & sy BRee Rurdiie 3§ @icys @ ¥, Sud! M F £ 59D WY g AER BRI ey derded 21 [v38)

There is no other legislation to protect them. They are not covered under any of the labour laws. Most of them are regulated by

the Forest Development Corporation as such.

¥ P daX & aX A 91 HE giEdl § off dasl @ g #§ g, e w9% Agded €1 They migrate from one State to another
State, from second State to third State and so on and they are the most exploited lot in this country. ST #1$1 &4 &, IF Hojerd dawd &
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Labour Commissioners in almost every State. Those labourers who have been hired by somebody and are working in certain occupations

which are regulated by law and if they fall within that scheduled employment, then they are regulated by those laws and there is a
machinery to get those laws implemented to regulate their work conditions and other things.

gEr @ U9 & whose employer is not fixed. Every day they change from one employer to second, third, fourth and so on. e
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What is the national scenario about all this? First, I will talk about their plight. I worked with the forest workers and the minor
forest produce collectors. 1 tell you that I had an uphill task in convincing the Labour Department that plantation activity is an industrial
activity and it does not come under agriculture. The Labour Department was so reluctant to register a trade union under the Trade Unions
Act. The moment they register a trade union, they have to file a case, go for inspection and attend the complaints. It has to be done by
Labour Officers at district level and other levels.

I am talking about the entire country; [ am not talking about a particular State. There are certain Departments which feel that they
are all above the labour laws and labour laws do not apply to them, and the Forest Department is one of them. When we brought them to
the Trade Union Officers and to the labour machinery, they said that they were not being governed by this Act. We had to file cases
against all the Forest Officers for violating the labour laws. # @@ amem § fF & a1 G seman iwn & @ sia® you cannot file cases
for compensation and other things simply because the person or the employer happens to be another Government Department.[s39



You have to seek the permission of the Labour Department of the respective State which you never get. It takes days for
adjudication. If you file a case in Labour Court you will never get the permission. As a result, the worst sufferer is the labour. These
labourers are not static again. They keep changing repeatedly. T 7oz & 37-38 ¥0Y, 50-55 WY a7 80-90 WY fied € 3FR I¥ 50 AU
frer Ty A1 98 o 8 & uran € % 99 A% gt 9w fmn @yl He is not capable of going to court. Since the labour is non static, it is very
difficult to form a union of such labour. As a result, in most of the cases the Department goes unpunished. As a result, a number of
Departments continue to violate the labour laws.

This is one section that I am talking about. Take the implementation of the minimum wages. It is another area. The condition is so
awful especially in the scenario of liberalization of economy. Some people now feel that it is not their responsibility to strictly adhere to
and implement the provisions of the Minimum Wages Act. Besides that, the Minimum Wage Inspectors are not keen to get it
implemented. In a State like the one I come from and in a number of other States, they feel that this will create an agrarian tension
between the person who engaged people as farm labour and other people. As a result, they feel that it will create disharmony among
people in the village and it will create bloodshed and so on and so forth. So, they feel that it is much better to go in for a settlement.

My State at one stage boasted of having a separate Agricultural Labour Commission. The Government of India since then has
been citing that it is the first time that an Agricultural Labour Commission has been set up. However, retired people, or those people who
are on the verge of retirement, those who are not interested in work are being sent there to work as Commissioner and Deputy
Commissioners. They are not interested in their work at all because it is not a remunerative Department. In any case, they are not being
taken much note of by the people. So, the very law which is there to get the minimum wage implemented is not being implemented at all.

I am coming to the issue of the minimum wage at this stage. However, whatever wage is fixed by the Government as the
minimum wage is also not being implemented. That is partly because the respective Governments do not have the political will to
implement it for a number of reasons. The reasons may be political. The reasons may be that they do not want to annoy the farmers.
Maybe the administrative machinery is not keen on implementing them. Maybe it is because of the relationship and so on and so forth.
As a result the state of enforcement of the minimum wages for the unorganized sector labour - be it contract labour, be it forest labour, be
it agricultural labour - is dismal. If you look at the chart of the cases being filed against individuals or against the Department, it is not
commensurate with the labour force which has been employed.

Before I go further, I must also mention that this labour has to be taken note of by important Ministries mainly the Planning
Ministry, the Finance Ministry and others. You said in the report here that out of 39 crore labourers in the country nearly 36 crore
labourers are in the unorganized sector. This is CSO data, not my data. The CSO data says that the unorganized workforce in the country
contributes about 60 per cent to the GDP. This may be noted. They contribute 50 per cent to the savings of the country. This is no small
amount. And yet, where are we?

Year after year I analyse the Union Budget. I have the data with me of the last ten years’ Budget of the Labour Ministry. I was just
looking at the budget data of previous years of the Department of Labour, Demand by Demand. (w0

I will come to the Heading "Bidi Workers’ — 110; "Social Security’ and so on and so forth. I can very well mention that the kind
of allocation of funds other Departments are getting for carrying out their programmes vis a vis the programmes of the Labour
Department literally contradict. I think, we do not require any more scheme for the implementation of minimum wages in the country,
which would enhance the income in the unorganized sector like anything. Why are we not implementing the Minimum Wages Act? One
of the reasons is that there are hardly any people who can enforce it. There is paucity of people. One Inspector of a Labour Department
inspects under the Agricultural Minimum Wages Act; he also inspects under the Migration workers” Act; he also inspects under the
Workmen Compensation Act. So also under the Child Labour Abolition Act. There are nearly 30 Acts under which a single person visits
and inspects. It is out of his reach to get it enforced. This has diluted the very enforcement of the Acts which is meant for the welfare of
the downtrodden of these classes of society as a result we must recognize the contribution of the unorganized labour force in the country

and in the economy.

Hence, I demand that the Labour Department in this country must get a major share from the allocation of funds both at the
Central level and at the State. level. It may be on the research, data or employment or for starting of new ITIs, or setting up of the labour
machinery and so on.

Look at the state of Labour Courts and Industrial Courts. [ mean to say that they are in such shambles. So also the entire legal
machinery meant for the enforcement of labour laws. Once they were having their own importance but now it seems they have lost it
partly because it looks as if we are losing our target. They must get the importance back and come out of the present situation. ...
(Interruptions)

MR. CHAIRMAN: Shri Mistry, kindly be as brief as possible.

SHRI MADHUSUDAN MISTRY: [ will be brief but you have to give me time. [ am giving very detailed information and suggestions.



Secondly, when were the minimum wages revised? There are a number of States where the minimum wages are not revised for
the last five or eight years. There is no pressure group. Here, most of the people talk about the organized sectors, interest rates, etc. But
it is very unfortunate that even the basic minimum wages are not revised. I am not going on the fixation of the minimum wages as per
the ILO Convention. We have ratified the ILO Convention on the minimum wages. Forget about the fair wages; forget even about the
new basket. It is time to come out with a new basket; forget about linking the minimum wages of the unorganized sector with the Index
of the Minimum Wages. We could not even fix the National Minimum Wage so far for any of the trade. There are a number of States
where we have minimum wages for trade and other sectors, which are far below the minimum wages under the National Rural
Employment Guarantee Act. In some States, labour is working on the National Rural Employment Guarantee Act where they get
ranging from Rs.80 to Rs.110. Yet there are some States where the agricultural minimum wage is taken as the basis and the Rural
Employment Guarantee Act as a measure, where they get between Rs.50 and Rs.60 and so on. Even the minimum wage of Rs.50 has not
been revised.

I would request the hon. Minister that there should have been some kind of mechanism by which minimum wages could be
revised periodically. In the Minimum Wages Act, again, there is a clause where there is a difference between the time rate and the piece

rate. [m41)

Now, they do not have the piece rate; it has to be fixed in such a way as the person works. After eight hours of work, he has to
earn a minimum wages on time rate. That is never happening because piece rate is fixed in such a way because time and other studies
which no one can quantify and no one has the time to do that. As a result of that, although minimum wage is fixed, the labours are
earning Rs.38 or Rs.40 or Rs.41 or Rs.42.

The third part is this. Thanks to the National Rural Employment Guarantee Act — I congratulate our Chairperson as well as the
Prime Minister of this country as also this House for passing that Bill — at least it has given some employment to the people in the
unorganized sector. But still, there is a section 26 (1). That section says that the Government at any time, can come out with a notification
saying that for a particular schedule of employment, the Act can be suspended. If the Act is suspended with the help of a notification,
during the period of scarcity or drought, one cannot file any case against any employer who has been violating the labour laws or for
non-payment of minimum wages. This is grossly misused by a number of States in order to pay less amount than what is the minimum
wage. [ demand that this provision must be scrapped forthwith from the Minimum Wages Act.

I also say that in order to strengthen that, there was a provision earlier saying that the Government can appoint any person, any
institution as an inspector under the Act, not necessarily that he should be a person who is working in the Government. We should exploit

that and we should try to find out honest and good persons to monitor this.

I would also like to say something about the construction workers. The law is passed, but many State Governments have not
implemented and there is no Board for them; they are not very keen to have them. The plight of the construction labour is one of the
worst. There is intra-State migration and we do not have any law to protect these workers because they are not inter-State, but intra-State,
which is from one district to another, etc. They sleep on the roads; there is hardly any facility for them; they are subjected to harassment
by the police and others. There are no identity cards for them; there are no ration cards; there are no schools and nothing of that sort.
There is a need now to come up with an Intra-State Migrant Workers Act, whereby the labourers can be protected.

The contract labourers are subject to all kinds of accidents.

MR. CHAIRMAN: You are speaking relevantly on the subject; but I am requesting you to wind up because there are five more hon.
Members from your Party to speak.

SHRI MADHUSUDAN MISTRY: I do not think, they will take any objection if I take some more time. I will just plead with them.
MR. CHAIRMAN: Please wind up.

SHRI MADHUSUDAN MISTRY: What I am speaking is relevant and demanding,.

MR. CHAIRMAN: I am not saying that they are not relevant. But there are five more hon. Members to speak from your side.
SHRI MADHUSUDAN MISTRY: I do not know.

There is a trend now and that trend is the one which makes me feel unhappy. It is to have less concentration of enforcement of
law and to have more on social security. People talk a lot about social security as such. It is fine, but social security is for those who are
not being hired or who are self-employed, etc. But there should be certainly a labour legislation for that. There are two Bills which are in
circulation already. We do not know at what stage they are in now. But certainly they are not introduced in Parliament and not discussed
with the people. People have been enquiring from me as to what is their status, which are for the unorganized sector. 1 said, I do not

know™. [Msofices2)




I do not know who has prepared the Bill and where is it now. [ would request the Minister of Labour that before finalizing the
draft he should call a meeting of those who are interested in the welfare and unionization of unorganized labour, certainly those
belonging to Indian National Trade Union Congress, to look at the provisions. We have Labour Conference every year but unfortunately
there is hardly any representative of the uroganised labour. Most of the labour or trade unions are from the organized sector. Those who
are supposed to talk about the unorganized sector just confine themselves about the organized labour only. They do not talk about the
unorganised labour. Hence, I request that in the forthcoming Labour Conference, all those people who are working in the unorganized
sector should also be called.

MR. CHAIRMAN : Please conclude.

SHRI MADHUSUDAN MISTRY : I would rather sit down because [ do not think that I would be able to complete it. I am sorry, Sir. |
have told you that I will convince my Party Members.

MR. CHAIRMAN: I am only requesting you to conclude because there are still five more Members from your Party who wish to speak.
SHRI MADHUSUDAN MISTRY: Sir, I have two or three more points to speak on. I have hardly spoken.

MR. CHAIRMAN: You have taken 22 minutes.

SHRI MADHUSUDAN MISTRY : It makes me feel as if I am speaking irrelevant things.

I also would draw the attention of the Minister to the fact that when this Bill is drafted, pension is to be taken very seriously for
the entire labour force. There is old age insecurity of the labourers. At the time of accidents there is again insecurity. As has been said
rightly, the worker dies at an early age and his widow has no one to support her. Especially among the artisans you will find more

number of widows than the total population because they do hard work and as a result they are always deficit in calories.
MR. CHAIRMAN: Thank you. Please cooperate.
The next speaker is Shri Tarit Baran Topdar.

SHRI MADHUSUDAN MISTRY: All right, I will sit down.

SHRI TARIT BARAN TOPDAR (BARRACKPORE): Thank you for giving me a chance to speak on these points. I am sorry to say that
the earlier Member has not completed his speech and I have to rise and speak before his completing the speech.

I am afraid that the entire work force will be under hire and fire because of the fact that from 1991 onwards the hire and fire
theory was floated by the Congress Party and after that BJP as successfully tried to implement the hire and fire policy which has the
cascading effects now at this point of time when we are discussing this issue. 9 T/ &I FaH! TS & fh g9 99 F frsar 10 9 # uig
waT efed AU ® A # faw oM @ giften g€ 81 W oo fpan mn, o v T e @ o) g9 T8 o € 5 ogw e @1 wn e
frderm 3N 30 fad &1 $dw F €1 59 aN ¥ g $ U & 2[MSOfficed3)

w1l aga ¥ fdgell & e # @@ & 9@l @ gufeg § 9§ e & argan €1 We have enacted hundreds of laws but with no affect. s
TR B & HifASe B ®1 da S0 B & Afbd FRieTEse ddt & oy &1 ar] 78 2k 21 FeiRiAEss dar &1 g & ar d ovmar € fF
ol S & ofd A 7t weey ware § fF gwe fog e S w9 & ar) @ W@ €7 99 S @ Seawd @ SR Qi afd @ At gxdiegzm
®1 T Al Al 87 o9 SiWIISTe §S%] @I U dgd a9l (Bl SMeiiIgel 81 81 & ol fb # aaran 5 gRR Us Wik fiwed, seR 9 welifen
gl ok IR & @] 23N in the name of all kinds of reforms, T& & wa<) #, g aa, Rewn aren, iideay day, 8 99 <&y, g4, RaRaa
By, Yaq gy, IS uigs UM day, Wie sfay ¢ Hundreds of sectors are there where unorganized workers are working under somebody
else or as a self-employed person. @ o s8& W & & ad GreT FrEdl € 6 eSS A MRS TSR] WaR B AR e’
Fur @ TR0 §1 On the same machine two persons are working. One is employed in the pre-globalisation days and he is earning Rs.6000
to Rs.7000 per month. The post-globalisation employee is getting Rs.2500 per month. This is happening in all the factories. 3 @&l i
ol # o wear g % 9= @0 27 9% waie 3 Rea ¥ gl e el & v # fon & O e smuat @t oy, anret fRered W we
& W 2| Y SREEAR A W P U g F TN A g3, TR BIS oA, Al AN AR TR IS AT GaNl, ARURA HY I, THB <9 § 9§
WRER W9 BT # 9fR 39 4 @1 99K far wimar §1 What has happened to the workers? At what cost all this has happened? This has
happened at the cost of monopoly practices and at the cost of labour or both. Tw&! ®1§ Rud & &xft 2, 1 srgda™ 78 aar 81 39 IR ¥
T g A A & mem | @ o T8 9| g8 96 & aEd g # wie o1 WY o w0y e § afd e sxamt W wst Sy dege al
2 39 awrg 9 sy ufy wét e €1 9wa fou &18 dicew 7@ €1 He is working in an organized sector and earning Rs.1 lakh per month and
this poor and hapless person who is working as unorganized labour is earning Rs.1200 per month. 3 FEs a@v, Mg oy 3R smtags
FHAY Y O & TR A I IR B
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I TIE WY IS TS o B @R I8 § - 39S U@ gledmivn g1 anf@y| What philosophy is the Government going to adopt on this issue?
I will come to it later on. 3F3iFMESS ofax &1 iL.ELW. i wa Sl A€ 8T 8, 5 96 wi< 81 96 per cent of the workforce at one point
of time was in the unorganized sector. Now, it has come down to 93 per cent according to the Report. It was 96 per cent during the
eighties. After the lapse of 20 years, it has come down to 93 per cent. These 93 per cent of the unorganized workers contribute 60 per
cent of the GDP. But the Budgetary allocation for these hapless people is almost zero. 3F3mHRESE @ar B/ URTR Wiiew 7oigy &1 They
are gradually being dragged to somewhere else. They are becoming bonded labourers. @€ @@y a1 &1 #¥r S a6 <1 w1 21 In our
economy, there is a centripetal force, which is dragging the entire labour force to be bonded labourers. That is what has happened after
globalization. S €i-3g #t wrall 3 afdH Foma & fdFER frem gam o, 98 ams Ia M| THAagoe™ & aR H grociagared § b a89 8 9@l gl
It can be said that globalisation is a process. You have to have a policy to engage yourself in the globalised scenario. @&l @/t ®&l w1
A €, Afe QAR w1 WHSAl 87 AR WS & {6 SR @RI gon, BN Wl Wi &1 AR Fa Wl § sf dfdpweq el @ v A dwan § R
FEHTARA TTAT AT| IR qarar o1 6 Sw ) 9gd I gE, RIS agd gy, <fu™ W WaR o 6 o9 $v Hel & ofew o i &y wga M sl
FAB Far w1 | AifeT # aar w1 g o if¥m 9w iR wgaaa @ @ gen, 98 uRfaa § | Globalisation has got the worst meaning for the
working force. U FR@M # W <@l b TAGarge #0121 U & 7 § & & 9Tl B: SR 3R I B B ¢ dTal 9% saIR| g9ferg
AreiiTgSe Haex & AN # mueT Ud giewror g aifey| o get g i B wer € S 9w A" & wwde 9§ €1 e gfn F andfiat &1 seew
8 @ &1 g Lo, & B @, $1E 0 el &, 9w § € A9 T A1 8 9% e e & Raars aver iR ke & e @l a8
amdfarl @1 g1 21 It is what the left parties have done by their movement throughout the century. (vsomicess| 78 100 HTd JRHT JaHe 8,
TSR TR fva gg # areas & Radrs SR e d S $Yd g3 ol IS T o e ... (FaeT)

MR. CHAIRMAN : Please wind up.
SHRI TARIT BARAN TOPDAR : Sir, I am concluding.

ey 3 Ig 9 W 8 6 Tlaegored & o) o ara @1 e @ g oft, 98 & - One is vayaktivad and the other is welfare
concept. Welfare concept was given a go by and now because of the Left support to the UPA Government, some kind of welfare
concept has to come back. #¥ WHR # TR B § 6 Ag/d G B &IF @0 g 59 BAFHA B o | B e I8 I9TR SHF a9 70
2 I e T sFeiTiEYe daR @ o Fr aEA | el A ¥% W s g 98 SF W g B A 10 ¥ 40 F9R S oA @ Aifd B
¢ @ @ 91d & 5 el & el & o @ 91d ded E. . (@raum)

MR. CHAIRMAN: Please conclude.

SHRI TARIT BARAN TOPDAR : Sir, I am concluding. This is the last point. fam &9 g &, <t Ff @ &1 991 Fed g2 g9 g1 & f&
U g9 Uds o dtel A1 fham € We are talking about tillers. We are talking about agricultural labourers. We are talking about small

and marginal farmers and we are talking about share croppers. ufeq® @ #  ofs g oot - 36 e &1 am=ic gan, wul gam ol BN v
Lo g wfieR ok TEERl & W &1 g ae fhar 3R 99 wieRl & oA B ot af¥em dwa § dve we 3 IRER IH @ a5 99

B P gl e T gwiad 7 SwEna @ 5 O R F @ oA F oy W € e 29 ¥ 36 | 1 a1 9 @t # aEe e &L (@
EEIS)!

MR. CHAIRMAN: Please conclude.

SHRI TARIT BARAN TOPDAR : Therefore, all the Members should come out with a pledge that throughout the country we shall
implement that excess land will be taken from the people who have excess land and that will be distributed to the landless farmers....(=
qgr)

MR. CHAIRMAN: Shri Topdar, you have taken the whole time of your Party. So, I will not give chance to any other Member of your
Party.
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SHRIMATI ARCHANA NAYAK (KENDRAPARA): Thank you, Sir, for giving me an opportunity to participate in the discussion on
problems being faced by the unorganized labour in the country.

Unorganised sector is a big ocean. Agricultural workers, contract workers, home-based workers, vendors, rag pickers, rickshaw
pullers, construction workers, etc., come under the unorganized sector. The problems of the unorganized labour are many. It is the low
wage earning sector in general.

Women and children constitute an important section of workers in the unorganized sector. They are less paid in comparison with
the male workers for the same work. They do not any guarantee of employment. They do not have any organization of their own to fight
for their cause. Debt burden is very common in the unorganized sector. Generally they do not have access to get loans from banks and
depend upon the local money lenders. Health hazards exist in a majority of occupations. After that the conventional labour laws do not
recognize most of them as workers because the principal employer is unidentifiable in most of the sectors. As per a survey carried out by
the National Sample Survey Organisation in 1999-2000, the total employment in both organized and unorganized sectors in the country
was of the order of 39.7 crore. Out of that, about 2.8 crore were in the organized sector and the balance 36.9 crore in the unorganized
sector.[r57]

Out of 36.9 crore workers in the unorganized sector, 23.7 crore workers were employed in agriculture sector; 1.7 crore in
construction; 4.1 crore in manufacturing activities; and 3.7 crore in trade services.

The following social security measures should be taken by the Government for the unorganized workers: health care; maternity
and early childcare; provident fund benefits; family benefits; housing, drinking water and sanitation facilities; compensation or injury
benefits; retirement and post-retirement benefits; and monsoon allowance.

The people in the unorganized sector accounts for more than 90 per cent of the country’s workforce, who have been denied for
long their basic entitlement. Social security is the key to success of reforms and any legislation proposed for the unorganized sector
should reflect this aspect. Insurance coverage should be extended to the unorganized sector. Pension scheme should be introduced for
the unorganized sector.

Therefore, I urge upon the Government to bring in a comprehensive legislation to protect the welfare of the unorganized sector
workers of the country at the earliest.

SHRI AJOY CHAKRABORTY (BASIRHAT): Thank you, Mr. Chairman, Sir, I am very much grateful to the hon. Speaker who was
kind enough to give us the opportunity to discuss the problem of the most downtrodden people of the country, that is, people belonging
to the unorganized sector. Thanks to our distinguished colleague, Shri Devendra Yadav, who has initiated this discussion under Rule
193. As I said, he has chosen a very important subject for discussion. Our distinguished colleagues of different Parties have expressed
their views and have referred to the plights and the problems of the people belonging to the unorganized sector. Most of the people
belonging to the unorganized sector are rickshaw pullers, construction workers, motor garage workers, workers of trucks, auto and many
other workers also who are doing different jobs belong to the unorganized sector.



Another part of this unorganized sector is agricultural day labourers, who are the most downtrodden people of our country. They
are suffering from irreparable loss or injury. They cover 37 per cent of the total population of our country. I am sorry to say that after
the lapse of many years of India’s Independence, no comprehensive welfare scheme or Act or legislation ure has been brought forward
by any Government, either this Government or the erstwhile Government or passed by this House. During the regime of the United
Front Government, the then Agriculture Minister, Shri Chaturanan Misra had prepared a Bill but in the meantime, the Congress Party
withdrew the support to the United Front Government and the Government was collapsed with the result and after that no comprehensive
legislation has been brought forward in this House for the comprehensive welfare of the people belonging to the unorganized sector,
including the agricultural workers. We know that we are representing the people of that category. We are the representatives of the
people who are suffering from irreparable loss and injury. These workers of the unorganized sector have no coverage under the ESI
Scheme. [r38]

17.00 hrs

In the unorganized sector, during the period of his work, if a worker succumbs to the injuries, there is no compensation provided
to the next of kin. While they work, they suffer injuries, but no compensation is provided for their recovery. No benefit is rendered by
any authority for the treatment cost, etc. Most of the agricultural workers belong to the SCs and STs. There is a difference in their wages
also. Male and female workers are not getting the same wages. They are also not getting jobs throughout the year. My learned and
distinguished friend Shri Topdar referred to this. This problem cannot be solved unless and until proper law is implemented throughout

the country or at least the problem of agricultural workers cannot be solved in this way.

Barring West Bengal, Kerala and Tripura, no land reform is done by any other State. There is a Bill passed in the Parliament, but
that is not implemented. Some people in Punjab, Haryana, Western UP and other States are getting the usufructs of the land. They never
2o to the land site. They are enjoying on thousands and thousands of bighas of land. It is the duty of the State Government or the Union
Government to implement properly the land reforms and distribute land to the tillers of the soil and to the agricultural workers so that
they are benefited.

Another aspect is what was brought forward by our distinguished colleague just now. We are discussing internal security. Our
Home Minister while replying in this House said that we were providing arms and ammunition, paramilitary forces, etc. to the State
Government to combat the naxalite activities. 1 can tell you now — I have told earlier also — that no arms and ammunitions nor AK-47s
will solve the problem of the naxal movement. Some people got frustrated in not getting jobs or the lands and so, they started this
movement with arms. So, arms and ammunition will not solve the problem. It can be solved only if land is given to the tillers. That is the
main task of the Government, whether it is the State Government or the Union Government.

We can talk about the problems of the workers in the unorganized sector. They raise slogans and they start the movements. But
the people in the organized sector like LIC or GIC and others have the capacity to bargain with the Government and they have the
capacity to bargain with the employer, but the people belonging to unorganized sector have no capacity to bargain with their employers.
That is the reality of this country. That is already mentioned by my distinguished colleagues.

The Government closes the units in the names of sick PSUs; some private sector units have already been closed down; and
thousands and thousands of workers have been deprived of their jobs. They are living under blue skies and they are retrenched. They are
becoming unorganized sector workers. They become hawkers in the railway stations, in the markets, etc. The hawkers have now become

the unorganized sector workers. [msofiices9)

It is a question of discussion. We are privileged to discuss their problem. That is their consolation. It is the consolation for the
people belonging to unorganized sector or the agricultural workers that their problems are being discussed in the highest authority of the
Government and also in the highest Panchayat. After elapse of so many years of our Independence no fruitful result has come for the
welfare or improvement of the workers of unorganized sector.

On 23" November this year, lakhs and lakhs of agricultural workers and other unorganized workers assembled in Delhi and
demonstrated under the banner of AITUC, BKU. Their representatives also met with the hon. Prime Minister and gave him a
Memorandum requesting him to bring a comprehensive legislation for the welfare of the workers of the unorganized sector or the
Khetihar mazjdoors, who are the most down-trodden people of our country. It is our duty to uplift them. It is our duty to formulate
welfare schemes for them and develop their fate. There is no welfare scheme for them. The Government is not helping their children in
going to schools or colleges. No scholarship benefit is being given to the sons and daughters of the agricultural workers. We can at least
provide scholarships to the children of those unorganized sector workers or agricultural workers who are below the poverty line. National
Rural Development scheme has been unanimously passed by this House. 1 have the least of doubt that if the UPA Government is
confident to bring the Bill for the welfare of workers in the unorganised sector, it will be passed unanimously. I may remind the hon.
Minister that it has been incorporated in the Common Minimum Programme of the UPA Government, that the Government should bring
a comprehensive legislation for the welfare of the unorganized workers and agricultural workers. | would urge the Government to bring



this legislation at the earliest. I hope it will come in this Session itself. If this Bill comes before the House, cutting across Party lines, we
shall wholeheartedly support it; we shall raise our hands in support of a Bill which is meant for the welfare of the unorganized workers of
this country.
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SHRI P. RAJENDRAN (QUILON): Mr. Chairman, Sir I would like to thank you for giving me this opportunity to speak on the

discussion initiated by Shri Devendra Prasad Yadav on the problems being faced by the unorganized workers in the country.

I do support the points made by him to protect the unorganized workers. It is the largest sector in the field of production be in the
field of agriculture or non-agriculture, construction workers, artisan workers, beedi workers, Khadi and Village Industries workers,
small-scale and tiny industries” workers, traditional industries like fisheries, cashew, handloom and forest workers, auto rickshaw drivers,
rickshaw pullers etc. So, in several fields, these workers are working.

Sir, according to the National Sample Survey Organization, 2000, their number may be about 37 crores which is more than 93 per
cent of the workforce all over India and the most unfortunate fact is that hitherto they are rather neglected.

Sir, the large chunk of these workers belong to women folk. Even children are widely engaged in these activities. Even the
women are denied the rights of maternity benefits. In several sectors when women are getting married, they are mercilessly thrown out
of employment.[a66]

Sir, ours is a democracy. We are proud of celebrating the 60th Anniversary of our Freedom. But democracy and freedom for these

crores of workers are the right to starve and the right to suicide. It is high time to think over the plight of these crorers of workers.

We have so many labour laws to protect the minimum wages, the Provident Fund, the health facilities and so on. But contrary to
the natural laws, the lion’s share of our workforce is denied the pleasures of these labour laws. Most of the laws are more often violated
than being implemented. I would request and urge upon the Central Government and our new Labour Minister to motivate our employers
to implement these labour laws.

In this connection, I would also urge upon the Government of India and the Labour Ministry to enunciate and bring a
comprehensive legislation to protect the interests of the crorers of workers engaged in the unorganized sector. We must provide them
with an atmosphere and facility to get the minimum wages, health-care, Provident Fund, pensionary benefits and other welfare and social
security measures including housing and educational facilities.

In this era of liberalization and policies like hire and fire as also the Special Economic Zones, the declared destination of violation
of not only the labour laws but also the natural justice, we must strive to save crorers of workers from unemployment and hazardous
employment.

In States like Kerala, several welfare measures are being implemented. I would request the Government of India to take this as a
model and extend the financial assistance to these workers. The Government must ensure implementation of such measures. In regard to
these welfare measures, the Panchayats may be treated as the centres of registration of these workers to extend all the economic and
health assistance to them. The District-level Monitoring Committees may be constituted giving representation to the people’s elected
representatives.

Finally, I would like to say that the UPA Government, as enshrined in the Common Minimum Programme, should enunciate the
legislation. It is high time to do it. I would, therefore, request the hon. Labour Minister to enunciate a comprehensive legislation for these
unorganized sector workers. Thank you.
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PROF. M. RAMADASS (PONDICHERRY): Thank you, Sir, for the opportunity given to speak on this very significant issue facing the
Indian economy. Many speakers have already outlined the problems of the unorganized labour, their magnitude, their numbers, their



deteriorating conditions, etc. In view of the paucity of time, I will not repeat whatever has been said. I would only wish to reiterate two
important points which may be taken into account by the hon. Minister.

It is a good augury that this discussion is taking place at a time when we have a Labour Minister who is devoted to the cause of
amelioration of the sufferings and welfare of the people. This UPA Government, although it has passed the National Rural Employment
Guarantee Programme to take care of the problems of the unorganized labour, has to do a lot more to improve the wellbeing of these
people.

The first point which I would like to impress upon the Government is that the condition of the unorganized labour and the
economic progress of this country are negatively correlated. There is no positive correlation between the growth and the welfare of the
unorganized labour in the country. Various studies have proved that the process of economic reforms that we have undertaken has not
generated more employment opportunities either in the organized sector or in the unorganized sector.

In the organized sector, the public sector is now withering away all the employment opportunities because we are going in for a
process of privatization. But, in the case of the private sector, we have the entry of multinational companies, the emergence of big
companies, which give more importance to mechanization of their operations which leaves little scope for the development of
unorganized labour. Everyday we are talking that the Indian economy is progressing at the rate of eight per cent growth, nine per cent
growth, etc. But what is the consequence of this growth rate on the employment implications of the people? Now we find that there is
even negative growth in several sectors of the economy.

When people do not get employment either in the public sector or private sector, they join the army of unemployed people or join
the army of unorganized labour. Therefore, the growth process in the country has produced a process of jobless growth. This point must
be kept in mind by the Government. Therefore, the condition of the unorganized labour today is moving from a state of poverty to

pauperism. This point must be taken note of by the Government.

The Government, although is taking a large number of measures, has got only one view that those who are employed in the
Central Government are the employees of the Government and these people who constitute 90 per cent of the total labour and who
contribute about 62 per cent of the national income of the country are left uncared by the Government. Therefore, the Government
should pay more attention on this.

I would only indicate one or two points which the Government should take note of. One is that the National Commission on
Labour has given a number of recommendations and the aim of the Government has to improve their productivity, their quality of work,
and that they should enhance the income earning abilities of the people and increase the bargaining power.

There are two important things that the Government should do. Today the unorganized labour is not recognized as a worker.
Whether it is NSSO survey or whether it is census operation, labour is not recognized as a worker. Unless they are recognized as worker,
they will not be enumerated in the offices surveys. Therefore, my fervent appeal to you is that the Government should treat this
unorganized labour as worker and include them in all official surveys.

The Government of India should provide identity cards to all the unorganized labour so that they will have some identification and
there will be some recognition and they can use it for whatever purpose they can.

The third thing that the Government of India should do is that it should constitute a National Welfare Board for Unorganised
Workers. Fourthly, they should increase the bargaining power by permitting the unorganized labour to organize into unions wherever it is
possible and try to extend all the benefits to the unorganized labour also.[r77]

Therefore, this Government has to give utmost attention to the development of the people because economic growth alone cannot
bring happiness to the people. We should understand this problem. We should emulate from the example of China where economic
growth is accompanied by more and more of welfare measures, especially the social measures. If you look at the social composition of
these unorganized people, they are drawn from the Scheduled Castes, from the Most Backward Communities, from the Backward
Communities. People who are affected by poverty is unorganized labour; the people who are affected by ignorance are unorganized
labour; and the people who are affected by mal-distribution of resources is unorganized labour. Therefore, about 60 per cent of these
people should be lifted. If the poverty line people have to be lifted, then the organized sector should be given attention. Therefore, the
Government should come out with a comprehensive Bill, maynot be in this Session but in the next Session, so that the welfare of the
people are protected. We, irrespective of the party affiliations, support the Government if it comes up with the umbrella legislation on
the welfare of the organized sector.
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